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CORRIGENDUM TO FORM G (Published on 20-03-2024)

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S KRISH ISPAT COMPANY LIMITED (U23101BR1999PLC009044)

in Order to maximize the value of the Corporate Debior & Stakeholder, the Committee of Creditor
in its meeting held on 12-04-2024 has decided, in the interest of stakehoiders, to extend the
timeline for submission expression of interest and accordingly revised time line is as under :

SINo. | Particulars Revised Dates
1. | Last date for receipt of expression of interest 30th April, 2024
2. | Date of issue of provisional list of prospective resolution 03rd May, 2024

| applicants
3. | Last date for submission of objections to provisional list 08th May, 2024
4, | Date of issue of final list of prospective resolution applicants | 11th May, 2024

5. | Date of issue of information memorandum, evaluation matrix

anquuastforresduﬁmplanstoprospocﬁvemsoluﬁon 14th May, 2024
applicants
6. | Lastdate for submission of resolution plans 14th June, 2024
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Sd/- Sanjai Kumar Gupta
Resolution Professional

For KRISH ISPAT COMPANY LIMITED in CIRP
IBBUIPA-001/1P-P00592/2017-018/11045
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